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Soft Coke Prices
948. Shri L Eacharan: Will the 

Minister of Steel, Mines and Fuel be 
pleased to state:

(a) the controlled prices, fixed by 
the Central Government at which the 
colliery owners are allowed to sell 
soft coke to the State Governments 
and other consumers;

(b) the retail prices fixed for soft 
coke by various State Government; 
and

(c) the break up of retail prices of 
soft coke in respect of Delhi and 
Madras?

The Minister of Steel Mines and 
Fuel (Sardar Swaran Sinrh): (a)
Rs. 26-75 np. per ton at the loading 
point nearest to the colliery and t is 
exclusive of Cess, Excise Duty, Labour 
Welfare Excise Duty, State Sales Tax 
etc.

(b) Retail prices of soft coke are 
fixed by respective State Governments 
from time to time and vary from 
district to district. Full information 
regarding all the States is not readily 
available and will take considerable 
time and labour to collect.

The following factors are generally 
taken into consideration in fixing the 
retail prices:

(i) Railway freight.
(ii) Central cesses and local taxes.

(iii) Cartage, handling and other 
incidental charges including 
possible losses in transit.

(iv) Middlemen’s commission.
(v) Dealer’s profit.

(c) The break-up of the prices of 
soft coke on the basis of which the 
retail prices have been fixed in Delhi 
is as under:—

Rs.

26/ 12/- per ion. 
1/8/- per ton 
17/5/6 per ton 
-/12/2I per ton 
-/15/9 per ton 
-/9/*> per ton 
2/8/- per ton 
-/9/6 per ton 
- /1/4 per ton

Pit head price 
Middlemen’s commission 
Railway freight .
Cess duty 
Terminal Tax . 
Unloading charges 
Cartage 
Stockagac 
Pilferage .

Profir for wholesalers 

Commission to retailer

T O T A L ................................... 5i/i/9i per to n

OR
1/15/6 per maund. 

.................................................... - /1/6 per maund.

2/1/- wholesale rate 
.................................................... -hi- per maund

T otal retaii frick 2/8/- per maund.
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In fixing the retail prices the above 
mentioned, elements are generally 
taken into consideration by the other 
State Governments including that of 
Madras. Details regarding individual 
items in rfespect of Madras are not 
.available.
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Grants to States for Scheduled 
Castes

951. Shri Nagi Reddy: Will the
Minister of Home Affairs fee pleased 
to state:

(a) the total grant given to differ
ent Slates for the we fare of Sche
duled Castes m 1956-57;

(b) the schemes for which the 
grants were made; and

(c) whether there v  any proposal 
to set apart some amount for granting 
house sites to Scheduled Castes in the 
rural areas9

The Minister of State in the Minis
try of Home Affairs (Shri Datar): (a)
Attention is invited to the reply given 
to part (a) of Swami Rama Nand 
Shastri’s Unstarred Question No. 209 
dated the 24th May, 1957

(b) The mam heads of the schemes 
are:—

1. Propaganda & Publicity.
2. Education.
3. Agriculture and Cottage Indus

tries.
4. Medical & Public Health 

including drinking water sup
ply

5. Housing.
6. Aid to Voluntary agencies.




